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FINANCIAL EXPRESS 17
TUMKUR VEERASHAIVA CO-OP BANK LTD Mvrtsomedghig v sk ogiatonunder Part o PUBLIC ANNOUNCEMENT
' ’ Chapter XX of the Act (Regulation 14 of the Insolvency and Bankruptcy Board of India
A.Q. Dr. S. Radhakrishnan Road, S.5. PHI'EIITI, Tumkur - 5]"211]2‘ [Pursuant to Section 374(b) of the Companies Act, 2013 and (Voluntary Liquidation Process) Regulations, 2017)
) .y i - . Rule 4 (1) of the Companies (Authorised to Register) Rules, 2014 FOR THE ATTENTION OF THE STAKEHOLDERS
Section 366 of the Comganies Act, 2013. an application is : RELEVANT PARTICULARS
TEHDEH - CUM - AU GTIOH SALE HﬂTlCE proposed fo be made after fifteen days hereof but before the |1, | Narng (1 Corporate Person SCG Digital Private Limited
axgiry of thirty days hereinafter to the Reqistrar at Centeal 2. |Date Of incorparation Of Carporals |0108/2016
AUCTION SALE OF IMMOVABLE PROPERTY UNDER SECURITISATION AND RECONSTRUCTION OF Regisraton Centre (CRC),Indian Instue of Corporate Afars R R
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002, (ICA). Flot No. 8.7, 8. Seclor 5, IMT Manesar, Disiict Gurgaon ™| Persan is ncoeporatad! Registered A
: : g B . : : (Haryana), PFin Code-122050 thal "D25 BUSINESS 3. |Carporate Identity Numger | Limited | U7 2501 RAZDIBE TG 112953
Whereas, Mr.Trimurthy Sio Late R.Muthu, No.76/4. 1st 'N' Block, 11th Cross, Rajajinagar, Bangalore-560010 having failed to repay the debt in respect of borrowing from CONSULTING LLP" an LLP registeted under Limited Liakdity Liatiity ioentity Number Of
Tumkur Veerashaiva Co-Op Bank Ltd., Basaveswaranagar Branch, Bangalone-360078, the total amount due and payable by tham jointly and severally as par the agread tarms Partrarship Act, 2008 o Comgany limited by Shares with namsa | |Corporate Person :
and conditions is Rs.27,65,885/- (Rupees Twenty Seven Lakh Sixty Five Thousand Eight Hundred Eighty Five Only) due and payable by you as on 02.07.2025, along "D23 BUSINESS CONSULTING PRIVATE LIMITED" as 5. |Address Of The Registered Offica  |VO-278, WelWori Vaishnavi Signature, No. 78S,
with intarast at the applicable rate and costs thereon. approved by CRC vide 3EN AB3245312, dated D3rd July, 2025, | And Principal Office Outer Ring Road. Beflandur Vilage, Varthur
i : PRy o ; ; : : g F : {If Amy) OF Corparate Person Hohli, Bellandur, Bangelore, Bangalone South
Whereas the Bank has isued nofice under Section 13 (2) of the SARFAES| Act, 2002 and in pursuant fo and in exercise of the powers conferred under Section 13 (4) of the Act, 2. The principal objecis of the company are as follows: Kamataks. [ndia. SE010
the Authonsed Officer has taken possession of the morigaged property including those more fully described hereunder, and the Bank has decided to sell the below mentioned 1. To Carry on the business of providing senices in the figlds of 6. |Liqudabon Commencement Date neOTEnEE
property under the provisions of the SARFAES| Act read with the refevant rules of the Security Interest {Enforcement) Rules, 2002 Accounting, Bookkeeping, GST (Goods and Servicss.com Tax | |of Corporate Parson
17 R “—;ﬂ' FEETN Incorme Tax, Compliance, Financial Advisory, Consulling, 7. |Mame., Address, Emall Address, | MANDJ KUMAR,
Description of Property Uate & Time o PE”'"Q Reserve Price & EMD Amount Education, Career Guidance, Content Development and Other Telephone Nismiber Ard The Address, C-0305 ATS Advantage, Indirapurarm,
Tender and Place of Auction Prekatad Sorvites. Reqlssration Number Of The Ghaziatad (UP}-201014
All that piece and parcel of the property bearing BDA No. 76/A, Rajajinagar, 15t 'N' Block, 28.07.2025 Rs. 58.86.000/- 2. To camy on the said services in India or elsewhere and fo Hiquicaior E:;::-E‘r"*:mﬁ"‘?‘J‘"HE!HME"'-W"‘-
then Municiple No.142/1,Then Municiple No.76/A/142/1, New Municiple No.1421, at (Rupees FH‘i Eligr:lt Lakh Eiaht transact and do all matters incadental therato, wh segdigialZoes@gmal com
situated at 15t Main Read, 15t Block, Rajajinagar, BBMP Ward No.14, New Ward No.G7, 11.30 AM pes'r:: Thiu:rhusan d Oy} gty 3. Acopy of the drafl Memorandum and Articles of Association of l:’}:r:tacl No.: +01 BR53000643
PID No. 14-35-142/1 New PIDNo D67-W0202-10, Bangalore, measuring East To West X e prpused Lampdrny May bie Inspactss 2. e Mghisted 1380 1ok Do 1P-51653./ 201842020 1 12605
(23.0+22.0)2 feet On(7.01+6.71)/2 meters, North to South (17.0+11.0)2 feet or | Tumkur Veerashaiva Co-op office at 2361268, 2nd Floor, Dharmachatra Road, : S ot sl
; : g S i - EMD: Rs.5,88,600/- Chickballapur, 562101, Karataka, India AR e A Yo LUE L LR ARGT UGS
{5.18+3.35)/2 meters in all measuring 315s0.1 together with building with all civic Bank Ltd. (R & Five L al:h E’ htv Eight TR BRI, AN LA o = _ _ o | AFA Valid Up To 31-12-2025
amenifies thereon bounded by East: B0 ft Road, West - Propery No.76, North: Property | Basaveswaranagar Branch, T:Eﬁand Si Hunvl;?e;yﬂr:lgjr} 4, f:nhi:_ﬂ tI:; hersby given _thatL f:.; E;r:zn u:lt:!ectl!-l:ggtnmttr_lls 5. |Lost dais for submission of daima | 02/0812025
Ma.75 and Sauth - 111k Crass Road. | PHICaRGN mady tmmunica I DR An Wit e Motice is heraby given that the SCG Digital Private Limited has commenced voluntary liguidation
TR a Frgon Registrar at Central Registration Centre (CRC), Indian on02/07/2025
Terms and Conditions of Auction Sale: - 1) The Tender form can be collected from Tumkur Veerashaiva Co-Op Bank Ltd., Basaveshwaranagar Branch, No.313, Institute of Corporate ‘}"ﬂh‘s {lICA), Plot No. 6. 7, E Sector ;h'_a Hlakehﬂgaf ”',,Efﬂ% gic?zﬂglf_’rli;allﬁ L"Tﬁd am ha'ggar called UuI_J'I-"rI:I Id':' EUTJ pn:*;f':'f thair
313/A, 1st Floor, Anugraha Complex, Above Bank of India, 3rd Stage, #th Block, Basaveshwaranagar, Bangalore-560079. (Ph. 080-23580916 and 5, IMT Manesar, District Gurgaon (Haryana), Pin Code- Tha ranisit Feriions: shall Sudallt thair BROBL AT claams by sleciinic' Means diuy. All dher
8900066751,9686114756) on all warking days during office hours. 2) The intending bidders should submit their bids in the prescribed tender form in closed cover along Lo YL BEIN: 178 Citys TN s (RN 06 pUbcaicn T stakenolders may submit the proof of claims i parson, by postor by electronic maars.
with EMD of 10% of the Reserve Price by means of Demand Draft / Banker's Chequel RTGS ! Pay Order drawn in favour of Tumkur Veerashaiva Co-Op Bank Ltd., The thes nobice, with a copy 1o the cmpﬂ”ﬁ;?jﬁ?ﬁﬂfﬁgﬂiﬁ Submission of false or misleading proofs of claim shall attract penalties. i
Demand Draft { Banker's Cheque [ RTGS Pay Onder shall be drawn after the date of publicabon of this Tender — cum — Auction Sale Molics ; MANGJ KUMAR
3) Tenders not in the prescribad formal will not be accepted, The tender along with the EMD shall be submitied at Tumkur Veerashaiva Co-Op Bank Lid., BT A R ST A H;:L-Iﬁﬁ:lg:ﬁaﬁg (Liguidator)
Basaveshwaranagar Branch, Bangalore latest by 25.07.2025 befora 4,30 PM. Tender without EMD shall be summarily rejected. 4) The property “SHALL NOT” be sald DESIGN F'.TED. PARTNER SCG Digital Private Limited
i - [ i . i fan i T c der Vol Liguidati
ﬁe:-nwthg:es_ewe price. 5) In r:;s&the -!_:ut!a:ler is not successiul the EM Damc-unishall o5 relfunded without interest. §) The EMD amount shall be liable fu::nr_ rar‘re«ure'-'.!thmt THUNGA MANJUNATHA DIVYASHREE R IEEELPT;:*“}'I::: ;;553 mﬁmg‘; .' 1}’:3";
Reg
prior notice, if the successful bidder fails to adhere to the 1erms and conditions of the Auction Sale. T) The sealed tenders will be opened by the Authorisad Cficer in the Date: 05072025 DPIN: 10246790 Date: D4/07/2025 AFA No. AA1/ 12535 1 02 | 311225 / 1067683
presence of the avallable / attending bidders at 11.30 AM on 28.07.2025 8) After opening the tenders, the intending bidders may be given opportunity al the discretion of Place: Chickbaliapur DESIGNATED PARTNER Place: Ghaziabad (UP) AFA Valid Up To 31-12-2025

Ihe Authorised Officer ta have, intense bidding amongst themsalves to enhance the offer Price. 9) The successful bidder SHALL DEPOSIT 25% OF THE SALE PRICE
(INCLUSIVE OF EMD) immediately after the auction sale, on the same day, in Cash/Demand DraftRTGS and the balance of the Sale Price within 15 days from the
date of confirmation of sale. In case of defaull by the succassful bidder, all the amounts deposited till then shall be forfeited without notice and the property shall be put
for re-auction. 10) The successiul bidder shall bear the stalutory dues | taxes | charges | property tax | E B charges /waler charges / conveyance charges such as stamp

IN THE COURT OF THE

FAMILY JUDGE OF TIRUPUR (g=2]-7.0'/'d FEDBANK FINANCIAL SERVICES LTD.

Registered Office : Unit No. 1101, 11th Floor, Cignus, Plot No 71 A, Powai, Paspoli, Mumbai 400087

duty, regisiration fee/TDS elc. that is required to be paid in order to gel the property conveyed in histher favor, as per the applicable laws. 11) The Authorised Officer has 1.D.O.P. No. 287 OF 2023 Whereas The Uﬂﬂﬂﬁ-lﬂrﬂ'ﬂ being the Authonzed Othicer of Fedbank Financial services Ltd. under the securitization and Reconstruction
absolute right to accept or reject any or all of the tender or bid / offer and / or adjourn / postpone |/ cancel the Auction Sale without assigning any reason, and also to modify Mrs. Naveena Christy ... Petitioner G'T Financial Assets and Enforcement of Securily Interest Act, 2002 {34 of 2002) and in exercise of the pawers conferred undar section
an or all terms and conditions of the sale without prior notice.12) The sale is subject to confirmation by the Bank. 13) The property can be inspected by the intending - Vs- feb {12 Camp W) e il e ot iieast (Earamanty Fulak, J00C jasdlad 2 dame Hollae e 1-':?"1”1.":""'“: tkaies a0
bidder between 10,00 AM and -5.00PM at hisiher expenses at the address mentioned in the Schedule. 14) The properlyis put for sale on "AS 1S WHERE IS CONDITION” | - | Sharan@Joseph Charley... Respondent | - upon the fifowing brrawers o fepay the amaunt mentioneg i the nafice heing also mentionad hereunder winih 50 days iram e date
and “AS 1S WHATIS CONDITION”. The intending bidder SHALL SATISFY HIM! HER SELF about the title, ownership, statutory approvals, encumbrances ec. of NOTICE LIS et sl LGS, T DM g g cs e e iy A mou IR G L Uekuey GIVS/ o thi SO AT Rt
3 ¥ ; . : Lo s 1’ ; b - and the and the public in general thal undersigned has taken possession of the progerties described herein balow in exercise of powers
the property. (15) The intending bidder should submit a consent letter along with Tender Form regarding his/her satisfaction about title, ownership, statutory Take notice that the abvoe named conferred on him under sub section (4) of saction 13 ofthe Act read with Rule & of the Security Interast (Enforcement) Rules, 2002,
approvals, encumbrances etc. of the property and consent for bidding. petitioner has filed a case for seeking Borrower, Morlgagor, Demand Notice Date | Description Of Immavable Progerty | Propertis Morigaged | Date of Possession
For further details the intending bidders may contact the Authorised Officer Basaveshwaranagar Branch, No.313, 313/A, 1st Floor, Anugraha | | divorce from the respondent. The Co-Borrower(s) & Guaranior Amaunt All thal piece and parcel of the property of the land Type of pessession
Complex, Above Bank of India, Jrd Stage, 4th Block, Basaveshwaranagar, Bangalore-560079. (ph. 080-23580916 and 9300066751,9686114756) above named respondent is required |  |Mr. Basava Raju /0 21-04-2025  Imeasuring 2.2 Guntas out of 1 Acre Guntas 5| 03.07.2025
E-Mail:br.0008m@tvebitd.com to appear either in person or through |  [Narayanappa (barrower), Mrs, | Rs. 17.76.555.00/- | (Measuring 236 ) in Survey No. 7/11, situated at| ~ Symbolic
Date: 03.07.2025 S4di- Authorised Officer his advocate at 10.30 a.m., on Vasaniha W/o Basava Raju (co-| (Rupees Sevenleen |agara Village Kengeri Hobli, Bangalore South Taluk,| Passession
Place: Tumkur Tl Vet halva Co-O Bank Lid. 23.07.2025. Failing which the case will fﬂﬂa';l““” Gaurantor), Mrs. Lakh Seventy Six |within the following boundaries:- East by: Road,
be decided against the respondent and gamma W/o Narayanappa | Thousand Five Hundred west By: Property of Anusuya and Aswath
decreed ex-parte. {co- Borrower,’ Gaurantor & and Fifty Five Only) Narayana, Morth by: Remaining I.ﬁ.-'d in the zame
PUBLIC NOTICE R. Jackulin Mary B.A, B.L :’Eﬂﬁ':]ﬂ;ﬂg’&ﬁ?‘ﬁ:;:“m No. | ason15-08-2025  |eyrvey number, South By; Remaining land in the
a’c’.c'. Banlk Reglstered Office; ICICI Bank Tower, Meor Chakll ’ T Same survey number,
idetepoidlens cg o Lo/l e gﬂiL“rurfﬁ'fi:ggfnﬁ';:'hfﬁgﬁ Sw—— Advocate, Coimbatore | Iyay“kabeer Ahamed S/o 21-04-2025_ | All that piece and parcel of the property bearing Municipal
GOLD E-AUCTION CUM INVITATION NOTICE Abdul Khadar (borrower & | Hs. 25.68,738.00/- (Kalha Khaneshmari No. 670/69/2/69/3, situated af) 03.07.2025

Mortgagor) , Mrs. Fareeda|{Rupees Twenly Five Lakh|Kothipura Mountain Range, Ramanagara Districl,| Symbolic
Bano D/o Abdul Hameed Sixty Eight Thousand |Ramanagara Town, Ward No. 23, measuring East to West| Possession
(co- Borrower/gaurantor) |Seven Hundred and Thirty| 40 ft and North to South 30 1t in totally 1200 Sq. feet, within

The below menticned borrowers hove been issued motice to poy off their
outstonding amownt towards the focility ogoinst gold ormaments. [*Focility)

availed by them from ICIC] Bank Limited ("ICIC1 Bank"), We are constrained to indianexpress.com

conduct an E-Auction of pledged gold ormaoments an July 15, 2025 as they hawve Laan Account N Eight Onl the following bounded byv: East By * Road West By * Privat

ERNIEAL , e e e g ' n Account No. ght Only) & following bounded by: East By : Road West By : Private

el ey G ungﬁi:’%‘}'hﬂéﬁmﬂﬁ' DoRSu (change FEDPEESTLO510374 ason 15-04 2025 | Property North By : Site No. 70 South By : Site No. 68
htips./igo|d.samilin between 1230 pm to 3:30 pm. For ‘detalied Terms and The borrawer In particular and the public In ganeral are hereby cautioned not to deal with the property and any dealings with the

conditions, please log into given website, In cose of deceosed borrower, all
conditions will be applicable to legol heirs,

Laan AMC Na. | Custamer Name

property will be subject to the Charge of Fedbank Financial Services Limited for an amount mentioned herein above and interest
thereon, The borrower's attention 1s invited to provisions of sub-section (8) of section 13 of tha Act, in respactof tima availabla, to
reqeam e securad assels

Gate - 05.07.2025. Place: Karnataka o~ Authonsed Officer - Fedbank Financial Services Limited

l—‘ BAJAJ HOUSING FINANCE LIMITED
ri - Corporate Office: Cerebrum It Park B2 Building, 5th Floor, Kalyani Nagar, Pune, Maharashtra-411014, Branch Office 1ST FLOOR, J K TOWERS,
ELA, WA §

Bronch Nome: Bangalore- Jayanagar
005305013559 Sunitha S

Digte : 05.07.2025 Sid Authorised Officer
\ Ploce : Bengaluru Urban For ICICI Bank Limited/

Whitefield Main Road Branch
No. 274, First Floor, Whitefield Main Road,
ga"kﬂfm Bangalore 560066 Phone No: 080-28451515/28452285

E-mail vjwhiti@bankafbaroda.co.ln
LOCKER OPEN NOTICE

This is the information of our valued patrons who have laken lockers on rent at

INESE TV | 719/A-53-2, 46TH CROSS, SANGAM CIRCLE, JAYANAGAR 8TH BLOCK, BANGALORE 560082. AUTHORIZED OFFICER'S DETAILS: NAME
SHREESHAIL BADIGER / EMAIL ID: SHREESHAIL.BADIGER@BAJAJHOUSING.CO.IN / MOB NO.+91 8073273577 & 8669189048

APPENDIX IV -A [Rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of the Security
InterestAct 2002 read with proviso to rule 8(6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor(s) that the below described immovable property
mortgaged/charged to the Secured Creditor, the physical possession of which has been taken over by the Authorized Officer of the Bajaj Housing
Finance Ltd (Secured Creditor), will be sold on “Asiswhereis”, “Asiswhatis”, “Whatever there is” and “Without Recourse Basis” for recovery of the loan
dues, applicable interest, charges and costs etc., payable to Bajaj Housing Finance Ltd as detailed below.

DETAILS OF BORROWER/CO DESCRIPTION OF THE IMMOVABLE PROPERTY! DETAILS OF E AUCTION

BORROWERS & LOAN DETAILS | Schedule A Property All that piece and parcel of property having | E-AUCTION DATE :-23/07/2025 Between 11:00 Am To 12:00 Pm
Site No. 30, Khatha No. 700.B.B.M.P. Khatha No. 538/30, converted | With Unlimited Extension of 5 Minutes

below menticned Bank of Baroda, Whitefield Main Road Branch, Bangalore hﬁyi;lL:l'gg;;ll:—O%omzsgg and for the Residential purpose by the order of the Office of the Deputy | AST DATE OF SUBMISSION OF EARNEST MONEY DEPOSIT
and have committed breach of agreement, The notices sent as per REI / Bank's bl Commissioner vide order No. BDS:ALN: SR (S): 91/2002-03. | eMp) WITH KYC IS :- 22/07/2025 UP TO 5:00PM. (IST)

el : .RS U (Borrower) situated at Begur Village, Begur Hobli, Bangalore South Taluk DATE OF INSPECTION:- 06/07/2025 to 22/07/2025 BETWEEN
guidelines to the renters at their recorded addresses have been returned 2. B MAMATHA (Co- Borrower) measuring East to West 50 Feet and North to South 47 Feet, ;

Both At No. 102 1st Floor Adya Pride Apt, | presently under the jurisdiction of BBMP together with all rights, 11:00 AM TO 4:00 PM (IST).

undelivered staling either person/s addrn_asses not found or left. Efforts to contact [ " 4th Cross Akshay Nagar, Bangalore appurtenants, whatsoever undemeath or above surface and bonded |RESERVE PRICE: For Immovable property 56,70,000/- (Rupees
the focker holders in person at their presenl whereaboul could nol be I Iook at eve ry S'de Bangalore, Kamataka-560068 on: East by: Site No. 20 & 21 West by: 30 Feet Road North by: Site | Fifty Six Lacs Seventy Thousand Only )

: : : : ) No. 29; South by: 30 Feet Road Schedule B Property 258 Square | The Earnest Money Deposit Will Be Rs. 5,67,000/- (Rupees
ascertained. Thus, having no alternative, the notice is given 1o the persons Outstanding amount - Rs.61,51,119/- Feet of undivided share, right tile and interest n the land comprising | Five Lakh Sixty Seven Thousand Only) 10% of Reserve Price.

| i o ®
named belaw for contacting branch and to clear the dues of the Bank within a | e( )yre k I' e (Rupees Sixty One Lakh Fifty One in Schedule AProperty -
o EI ; § [ N r ta I a s' ® Thousand One Hundred and Nineteen Only)| Schedule C Property Residential Apartment Flat No. 102 in gg) INCRE_MENT Fifty Th Onlv) & In Such Multiol
period of 15 days, failing which the bank will proceed to Break Open the Locker af .50,000/- (Rupees Fifty Thousand Only) & In Such Multiples.

as on 19/06/2025 along with future interest | the First Floor having a total super built up area of 1300
their cost, risk and responsibility and the Bank will exercise its right to lien for and charges accrued w.e.f. 19/06/2025 | S. Feet along with one covered car parking space in the stilt Floor of the multistoried Residential Apartment known and called
recovery of outstanding rent costand other charges,

as AADYA Pride", constructed, on the Schedule "A" Property, inclusive of proportionate share in common areas such as
passage, lobbies, stair-cases, set-back areas and other areas of common use with concealed wiring, vitrified Tile Flooring.

Inform your opinion with
BRANCH : Whitefield Main Road Branch | ' | . insightful perspectiVES. @ Terms and Conditions of the Public Auction are as under:

; @ The Secured asset will not be sold below the Reserve price. @ The Auction Sale will be online through e-auction portal.
Locker Holder Name Locker Outstanding | Break ‘::II:"En The e-Auction will take place through portal https://bankauctions.in, on 23/07/2025 from 11:00 AM to 12:00 PM with unlimited auto extension of
Number Balance | Date & Time 5 minutes each. @ For detailed terms and conditions please refer company website URL https://www.bajajhousingfinance.in/auction-notices or
Jayanthi.AR. Wio A.V,Rammohan 04 07 2005 ”l':': '-' for any clarification please connect with Authorized officer.
Door Ne.500, Nellurahalli Whitefield | 8951AX0066 | Rs. 1121050 S'Jm'F,M DATE:05/07/2025 PLACE:- Bangalore Authorized Officer (SHREESHAIL BADIGER ) Bajaj Housing Finance Limited |
Bangalore-560066 '
Srinivas 2 Shashikala § DR n 24 07,2025
1
Address: #323, Inner Circla | Co210K0025 | Rs 8964.00 | " oy
Date: 02.07.2025 Sdi- Authorised Officer
Place: Bangalore Bank of Baroda

The Indian Express. & The Indian EXPRESS

For the Indian Intelligent. JOURMALISM OF COURAGE

) KLM AXIVA Corporate Office: KLM GRAND ESTATE, Edapally Bypass Road, Edapally, Ernakulam 682024, Ph : 7558865300
=8, FINVESTLTD AUCTION NOTICE

KIL.M Axiva Finvest Ltd has decided to bid the Mortgage items in a systematic manner nndermentioned branches on 12.07.2025 therefore, the customers interested in the repayment or renewal with interest repayment should contact their respective branches hefore
the auction period. however, in the event of a failure to make the auction due to the above reasons, the operator’s shall have full authority to postpone the auction proceeds to the place for conducting the auction without any further notice. KLM GRAND ESTATE,
Edapally Bypass Road, Edapally, Ernakulam 682024,

BANGLORE RURAL: - 2nd Auction date & Time: 22.07.2025 ,10.00 AM Auction Centre: Door No. 5945/2 in First Floor, Krishna Complex, Opposite to Bharat Petrol Bunk, Patel Chinnappa Extension, BH Road, Nelamangala, Bengaluru, 562123 D CRO5S
DODDABALLAPUR 202403910100837 202403910100966 202403910101282 202403910101371 202403910101414 202403910101428 202403910101495 202403910101511 202403910101580 202403910101622 HOSKOTE 202402360100693
202402360100845 202402360100898 202402360100915 202402360100916 202402360100961 202402360100970 202402360101006 202402360101057 202402360101076 202402360101086 202402360101087 202402360101105 202402360101107
202402360101108 202402360101113 202402360101146 202402360101148 202402360101149 202402360101151 KODIGEHALLI 202403810100219 5SHANTHI NAGAR DEVANAHALLI 202404070100632 202404070100736 202404070100762
2024040707010532 2024040707101072 202404070701168 202404070101214 202404070101228 202404070101232 202404070101239.

BANGLORE URBAN 2nd Auction date & Time : 23.07.2025 ,10.00 AM Auction Centre : Door No: 39 , First Floor, Circle bus stop,, Nagarbhavi Road, Moodalapalya,, Bengaluru, 560072 BAGALURU 202404320100753 202404320100779 202404320100780
202404320100781 202404320100785 202404320100803 202404320100825 202404320100832 BANGALORE AVALAHALLI 202400610100842 202400610100879 202400610100880 202400610100903 202400610100992 202400610101024
202400610101036 202400610101043 202400610101049 202400610101055 202400610101238 202400610101243 202400610101272 202400610101274 202400610101298 202400610101300 202400610101308 202400610101324 202400610101329
2024006107101336 202400610101339 202400610101354 202400610101389 202400610707405 202400610101430 202400610101446 202400610107456 2024006101014632 2024006107101465 20240061010148171 202400610101504 202400610101505
202400610101506 2024006107101517 BANGALORE AYYAPPANAGAR 202401240100508 202401240100536 202401240100575 BANGALORE BABUSAPALAYAM 202401020100398 202401020100425 202401020100536 202401020100540 202401020100566
202401020100568 202401020100575 202401020100578 202401020100590 202401020100595 202401020100604 BANGALORE BATTARAHALLI 202400960100572 202400960100894 202400960101040 202400960101060 202400960101071
202400960101427 202400960101442 202400960101457 202400960101458 202400960101460 202400960101462 202400960101467 202400960101470 202400960101474 202400960101479 BANGALOREBTM LAYOUT 202403080100352BANGALORE
BUDIGERE 202400910101550202400910101551 202400910101576 202400910101578 BANGALORE DODDABOMMASANDRA 202401820100489 202401820100574 202401820100591 BANGALORE HORAMAVU 202400680100865 202400680100976
202400680101186 202400680101224 202400680101261 202400680101281 202400680101309 202400680101330 202400680101336 202400680101356 202400680101387 202400680101391 202400680101687 202400680101788 202400680101796
202400680101834 202400680101856 202400680101866 202400680101875 202400680101876 202400680101878 202400680101894 202400680101919 202400680101920 202400680101923 202400680101937 202400680101946 202400680101953
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CHIKKABALLAPUR : 2nd Auction date & Time : 17.07.2025 ,10.00 AM Auction Centre : First Floor, Building No.1153/3 AMM Arcade, BB Road, Chikkaballapur, Bengaluru, 562101 CHIKKABALLAPUR 202404090100683 202404090100971 202404090101064
202404090101095 202404090101107 202404090101108 202404090101155 202404090101162 202404090101174 202404090101220 202404090101231 HINDIGANALA CROSS 202405070100608 202405070100616 202405070100623202405070100624
202405070100629 202405070100631 202405070100651 202405070100655 202405070100656 202405070100659 202405070100663 202405070100672 202405070100673 202405070100679 202405070100703 202405070100726 202405070100731
2024050707100747.

KOLAR: 2nd Auction date & Time : 21.07.2025,10.00 AM Auction Centre : Door No: 5292/5015 in the First Floor of the Appa Amma building, Opposite Junior College Bangalore, Hosur Main Road, Above Axis Bank, Malur, Kolar, 563130 MALUR 202403690100824
202403690100888 202403690100914 202403690100930 202403690100939 202403690101085 202403650101092 202403690101093 202403650101098 202403690101104 202403690101134 202403690101158 202403690101161 202403690101177
202403690101230 202403690101232 202403690101238 202403690101242 202403690101250 202403690101266 202403690101271 202403690101278 202403690101294 202403690101304 202403690101316 202403690101326 202403690101328

202403690101364.
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS

OF SCG DIGITAL PRIVATE LIMITED
RELEVANT PARTICULARS

1. _|Name Of Corporate Person SCG Digital Private Limited
2. |Date Of Incorporation Of Corporate [09/05/2018
Person

3. |Authority Under Which Corporate  |[ROC Bangalore
Person Is Incorporated/ Registered
4. |Corporate Identity Number / Limited |U72501KA2018PTC112953
Liability Identity Number Of
Corporate Person

5. |Address Of The Registered Office [V0-278, WeWork Vaishnavi Signature, No. 78/9,
And Principal Office Outer Ring Road, Bellandur Village, Varthur

(If Any) Of Corporate Person Hobli, Bellandur, Bangalore, Bangalore South,
Karnataka, India, 560103.

6. |Liguidation Commencement Date |02/07/2025

Of Corporate Person
7. |Name, Address, Email Address, MANOJ KUMAR,

Telephone Number And The Address: C-0305 ATS Advantage, Indirapuram,
Registration Number Of The Ghaziabad (UP)-201014
Liquidator Email: manojjain264@gmail.com;

Another email:

vlig.scgdigital2025@gmail.com

Contact No.: +91 9953000643

IBBI Reg. No.:

IBBI / IPA-001 / IP-P01653 / 2019-2020 / 12535
AFA No. AA1/ 12535/ 02/ 311225 / 1067663
AFA Valid Up To 31-12-2025

8. [Last date for submission of claims |02/08/2025

Notice is hereby given that the SCG Digital Private Limited has commenced voluntary liquidation
on 02/07/2025 s

The stakeholders of SCG Digital Private Limited are hereby called upon to submit a proof of their
claims, on or before 02/08/2025, to the liquidator at the address mentioned againstitem?7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. ? ‘\%/

MANOJ KUMAR
(Liquidator)

SCG Digital Private Limited
{Company under Voluntary Liquidation)

IP IBBI Reg. No.: IBBI / IPA-001 / IP-P01653 / 2019-2020 / 12535
Date: 04/07/2025 AFA No. AA1/12535/02/ 311225/ 1067663
Place: Ghaziabad (UP) AFA Valid Up To 31-12-2025




